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LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 27th February, 2025

F. No. 23/6/Dy.Speaker/2025/LAS-VI111/Legn./1307.—Shri Mohan Singh Bisht, Hon’ble Member of the
Eighth Legislative Assembly of the National Capital Territory of Delhi, has been chosen as Deputy Speaker of the
Legislative Assembly on 27" February, 2025.

RANJEET SINGH, Secy.

1436 DG/2025
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